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350 . SHRI GEORGE JOSEPH UN-
O CKAL: Will h inister of RAILWAYS be 
p ased 0 state: 

(a) the funds sanctioned during the 
curr n year for the modification of Alwaye 
(Sou hero Railway) railway station; and 

(b) the time Ii ely to be taken to com-
p the ork? 

THE ISTER OF STATE OF THE 
lNISTRV OF RAILWAYS (SHRt 

OHAVRAO SC DIA): (a) Rs. 1.36 
khs. 

(b) Works of construction of s ation 
building, retiring rooms and provision of 
cement concrete paving of main platform 
ha e commenced and are Ii ety to be com-
peed by 1989·90. 

Road overbridge in Dattapada 

3505. SHRt A OOPCHA JO SH H: 
lilt e inisterofRAJLWAYSbepleasedto 

state: 
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(c) the tim by which 0 is Ii Iy to 
s arted on this proj ct? 

th 

THE INISTER 0 STA OF THE 
TRY OF R ILWAYS (SHRI 
VR 0 SC1NDIA): ( ) Ve • Si . 

nali d. Th ov rail cost of th rk is Rs. 
750.88 lakhs wnich ill e shared by h 
Rail ys (Rs. 164.76 I khs) nd th om-
bay unicip I Corpora io (Rs. 86.121 kh ). 

(c) The Railway and th 80mb y 
unicipal Corper tion h v air ady t k n 

up the tender work in h nd and will t ke up 
the execution of th wor on th ir respectiv 
portions, after finalisation of the tender . 

rvlce Are Approach Schem 

3506. SHRI PRAKASH CHANDRA: 
Will the Minister of FINANCE be pi ased to 
state: (a) whether the Service Ar a Ap-
proach scheme has come into effect during 
th month of April 1989; 

(b) whether any complaint regarding 
malpractices and harassment of the villag .. 
ers by banks has been received by Govern-
ment; and 

(c) if so, the action taken/proposed to 
be taken by ~overnment againstthe officia's 
responsible therefore? 

THE MINISTER OF STATE I THE 
DEPART ENT OF ECO OMIC AFFAIRS 
I THE I 1STRY OF FINA CE (SHRI 
EDUARDO FALEIRO): a} Yes, Sir. 




